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(f) if not, the baaia on which the benefit of the scheme 
is likely to be given to the farmers? 

THE MINISTER OF STKTE IN THE MINISTRY OF 
PERSONNEL, 'UBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF S1 ATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M. R. JANARTHANAN) : (a) to (fJ The 
informadon is being collected and will be laid on the 'r able 
of the House. 

{Engtish) 

NABARD Loana 

444. SHRI MULLAPALL Y ~AMACHANDRAN : Will 
the Minister of FINANCE be pleased to state: 

(a) whether Ioana by National8anklor Agriculture and 
Rural Development (NA8ARD) to KeraJahad been stopped 
during 1997-98; 

(b) il so. the reasons therefor. 

(c) whether projects financed by NA8ARD have 
suflered a lot as a result thereol : and 

(d) if so. the action taken by the Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAM8UR M.R. JANARTHANAN) (a) to (d) 
National Bank for Agriculture and Rural Development 
(NABARD ) had reported that it had not stopped refinance 
to Kerala State during 1997-98. However during the year 
1996-97, refinance was stopped for a brief period from 1 st 
March 1997 to 27th March 1997, to Kerala State Co-
operative Bank (KSCB) and Kerala State Cooperative 
Agriculture and Rural Development Bank (KSCARDB). In 
terms of one of the convenants 01 Memorandum of 
Understanding (MoU) entered into by NABARD with State 
Government /State Co-operative Bank, the State 
Government is required to have prior consultation with 
NABAMD for r.placing the Chief Executives of both KSCB 
& KSCARDB. RelellfeDl refinance under all lines of credit 
was auapended, both to KSCB and KSCARDB, as the 
State Govemment did not adhere to this stipulation. 
However subsequent to the discussions held with the State 
Government officials and on an assurance given by them 
that they would abide by the vanous convenants of MoU 
entered into with NABARD, r.finance facilities were restored 
with effect from 28th March 1997. 

Group Inaurance Scheme 

445, SHRIMATI SHEELAGAUTAM: Will the Minister 
01 FINANC!; be pleased to state: 

(a) the details of the Group Insurance Scheme for the 
beneficieries of the Integrated Rural Development 
Programme; and 

(b) the amount paid as compensation under the 
scheme during each of the last three years, Statewise and 
the number of persons benetited therefrom? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) The Life 
Insurance Corporation (LlC) of India have informed that 
the objective of the scheme is to provide insurance cover 
to the family of a person receiving Subsidy/Financial 
Assistance/Loan under the Integrated Rural Development 
Programme (IRDP). The scheme is implemented from 
1.4.1988. A Separate fund has been set up by the 
Government 01 India for funding the scheme. The scheme 
is administered through District Rural Development Agency 
(DRDA) under lila Parishad. All persons aged between 18 
to 60 years recieving Subsidy/Financial AssistancelLoan 
under I RDP after 1.4.1988 are covered under the scheme. 
The amount payable prior to 1.1.1994 in case of natural 
death was Rs. 3,000 and in case of accidental death was 
Rs. 6,000 and from 1.1.1994 it has been increased to 
Rs. 5,000 and Rs. 10,000 respectively. No premium is 
charged from the beneficiary. The full premium is paid out 
of the fund set up by the Government of India with L1C as 
above. The Insurance cover terminates at the end of the 
five years or the beneficiary's completing 60 years of age 
whichever is earlier. 

(b) The amount paid as compensation (including 
accidental death claims) and the no. of persons benetited 
therefrom during the last three years is as given below: 

Year No. of persons Amount paid as 
benefited compensation 

1995-96 11,251 Rs. 5.12 Cr. 

1996-97 9,231 Rs. 5.27 Cr. 

*1997-98 8,314 Rs. 4.09 Cr. 
Figures are provisional as final data is under compilation. 

The State wise information is given in the enclosed 
Statements-I to III. 
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Sfate-wise particulars 01 buic insurance cover paid under IRDP during the ye.r 1997-98 

S.No State/UTa No. 01 persona benefited Amount of compen .. tion paid (excluding 
amount of accidental death claim) (As. In 000) 

Prior to From r_a1 Prior to From Total 
1.1.1994 1.1.1994 1.1.1994 1.1.1994 

1. Haryana 2 36 38 6 180 186 

2 Himachal Pradesh 0 2 2 0 lQ 10 

3. Jammu & Kashmir 4 5 3 GO 23 

4. Aajas1han 14 450 464 42 2250 2292 

5. Punjab 0 58 58 0 290 290 

6. Chandigarh 40 41 3 200 203 

7 Deihl 0 5 5 0 25 25 

8. Madhya Pradesh 68 2771 2839 204 13855 14059 

9. Uttar Pradesh 23 1004 1027 69 5020 5089 
10 Assam 111 112 3 555 558 

11 Bihar 13 71 84 39 3555 394 

12 OrISsa 19 328 347 57 1640 1697 
13 West Bengal 58 384 442 174 1920 2094 
~4 Arunachal Pradesh 0 0 77 0 35 35 
15 Mampur 0 0 0 0 0 0 
16 Meghalaya 0 0 0 0 0 0 
17 MlZoram 0 0 0 0 0 0 

18 Nagaland 0 0 0 0 0 0 
19 Slkklm 0 0 0 0 0 0 
20 Tripura 0 15 15 0 75 75 
21 Andaman & NlCobar 0 0 0 0 0 0 
22 Kerala 9 537 546 27 2685 2712 
23 Tamilnadu 17 242 259 51 1210 1261 
24 Andhra Pradesh 6 139 145 18 695 713 
25 Karnataka 7 384 391 21 1920 1941 
26. Goa 0 2 2 0 10 10 
27 GUj8rat 7 441 448 21 2205 2226 
28. Maharashtra 71 966 1037 213 4830 5043 

Total 317 7997 8314 951 39985 40936 -
Total Amount of Claim Paid (Including amount of accidental death claim) As 409 Crore 

NOTES ThebUlclnlurancecoverpaldln fIIlpeCtolcl8Jmawaa RI3.000 perperson lorcl8Jml pnorto 1.' 1~ and R, 50001. perperlOO 
lor claims lrom 1 1 .1994 . 

2 LlC Inlomled lhatlhe amount 01 acc.ldental death claims IS no1 available atata,wl" 
3. • indicates that the figures for 1997·98 are provISional as final data 1& under compilatIOn 
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....... pMlcuI8Jw of buIc iMur81lCe cover".1d un_ IRDP during the yMr 1f1111.47 

S.NG. SIIIIeIUT. No. crt persona ben.rlted Amount crt ~naatlon paid (eJCICluding 
amount crt IICCldentai death claim) (RI. In 000) 

Prior to From Total Prato From Total 
1.1.1884 1.1.1884 1.1.HI84 1.1.1994 

1. HIIryana " 89 73 12 345 357 

2. HIIMcNI Pradeah 1 8 7 3 30 33 

3. Jammu • Kuhmlr 5 11 16 15 55 70 

4. Rajuthan 34 426 480 102 2130 2232 

5. Puni-b 10 71 81 30 355 385 

6. Chandlguft 7 28 35 21 140 181 

7. Delhi 0 15 15 0 75 75 

8. MadhyaPradaeh 125 2583 2708 375 12915 13290 

51. un.Pradeah 80 1414 1494 240 7070 7310 

10. Aaam 5 111 116 15 555 570 

11. Bihar 35 131 166 105 655 760 

12. OriIH 34 352 386 102 1760 1882 

13. W. Bengal 109 515 624 327 2575 2902 

14. Arun.:hal Pradah 7 8 15 21 40 61 

15. M.ur 0 0 5 5 

16. MlghaJaya 0 0 0 0 0 0 

17. Miloram 0 0 0 0 0 0 

18. Naga/and 0 0 0 0 0 0 

19. Sikkim 0 0 0 0 0 0 

20. Tripura 4 14 18 12 70 82 

21. Andaman • Nicobar 0 0 0 0 0 0 

22. Kerala 38 535 573 114 2615 2789 

23. Tamilnadu 35 219 254 105 1095 1200 

24. Andhra Pradeeh 17 319 336 51 1595 1646 

25. Kamal. 36 361 397 108 1805 1913 

26. Goa 0 5 5 0 25 25 

27. Gujarat 13 490 503 39 2450 2489 

28. Maha,..htra 106 842 948 318 4210 4528 

Total 705 8526 9231 2115 42830 44745 

Total Amount crt Claim Paid (including amount crt IICCldental death claim) RI. 5.27 Cror •. 

NOTES: 1. ThebuicinlulwlOecoverl*dln,..ctofcl8lmawuRa3,oooperperaonforolMnaprlorID1.1.1I1MWldRa.6,000f-perperaon 
for cIaIm8 flam 1.1.111M. 

2. UC Informed lhallha MlOUI'I of ICCkIenIaI death cI';ma ia not avelilible ..... -wI ... 
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State-wise particulars 0/ basic insurance caver paid un.:.»r IRDP during the year 1995-96 

S.No. StatelUTs No. at pet'l0NI benefited Amount of compeMatlon paid (exctuding 
amount of accidental death claim) (As. In 000) 

Prior to From Total Prior to From Total 

1.1.1994 1.1.1994 1.1.1994 1.1.1994 

1. Hafyana 15 46 61 45 230 275 

2. Himachal Pradesh 3 7 10 9 35 44 

3. Jammu & Kashmir 7 13 20 21 65 86 

4. Rajasthan 87 390 477 261 1950 2211 

5. Punjab 90 17 107 270 as 355 

6. Chandigarh 9 30 39 27 150 177 

7. Delhi 0 11 11 0 55 55 

8. Madhya Pradesh 464 1821 2285 1392 9105 10497 

9. Uttar Pradesh 184 1775 1-959 552 8975 9527 

10. Assam 9 55 64 27 275 302 

11. Bihar 107 21-2 319 321 1060 1381 

12 Orissa 83 329 412 249 1645 1894 

13. West Bengal 133 369 502 399 1845 2244 

14. AlunachalPradesh 5 15 20 15 75 go 

15. Manipur 0 0 0 0 0 0 

16. Meghalaya 0 0 0 0 0 0 

17. Mizoram 0 0 0 0 0 0 

18. Nagaland 2 3 5 8 

19. Sikkim 0 0 0 0 0 0 

20. Tripura 88 8 96 264 40 304 

21. Andaman & Nicobar 0 0 0 0 0 0 

22. Kerala 59 552 611 177 2760 2937 

23. Tamilnadu 92 202 294 276 1010 1286 

24. Andhra Pradesh 68 390 458 204 1850 21~ 

25. Kamataka 107 333 440 321 1665 1886 

26. Goa 0 3 0 3 

27. Gujarat &18 908 1526 1854 4540 6394 

28. Maharaabtra 355 1182 1537 1065 5910 6875 

Total 2585 8666 11251 7755 43330 .,015 
Total Amount c:A claim paid (including amount of accidental death claim) As. 3.12 Crore. 

NOTES: 1. Thebuic: inIurance coverpaidinrnpec:tofclUnaw .. Ra3.000 perpellOn brc:l8ima pIortG 1 1 1IN Mel Re 5 OOQi-per..,.on 
brdMneflom 1.1.1114. . . . , 

2. LtC ftoImed twttle arn<UlI oI-=identlii dNIh cItima i. not _1IiIIIbIe ..... -wiIe. 
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